IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date 27.12.2025
Case No
Order
BLAPL- Dtd. (Seat
1 106232/20251|27.12.2025 13585/2025 S SAMAL 2025-12- No-)
24
Order
(Seat
WP (C) - Dtd. WRIT B
2 [106233/202527.12.2025 ;007 50,0 |BK NAYAK 2025-12- |Branch_5 NO
21)
24
Order
(Seat
WP (C) - Dtd. WRIT B
3 106234/20251|27.12.2025 35074/2025 BK DAS 2025-12- |BRANCH-5 No
21)
24
Order
(Seat
WP (C) - Dtd. WRIT B
4 [106235/2025/27.12.2025 | 000 50,5 BK PANDA 2025-12— |BRANCH-7 |NO
48)
24
Order
(Seat
WP (C) - COURT |Dtd. N
5 |106236/202527.12.2025 | oo, 5,0 o [P BEHERA N No
48)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
6 [106238/2025|27.12.2025 |, /.0 .., |P BEHERA No. & |2025-12- |BRANCH-8 T;)
24
Order
WP (C) - COURT |Dtd. WRIT (Seat
7 106239/2025(27.12.2025 34675/2025 P BEHERA NO. 6 2025-12- |BRANCH-7 |No-5)
10
Order
WP (C) - COURT |Dtd. WRIT (Seat
8 106241/20251|27.12.2025 37006/2025 GD MALLICK NO. 6 |2025-12- [BRANCH-1 |No-3)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT B
9 |106242/202527.12.2025 |5 05 /50,5 MR ROUTRAY NO. 6 12025-12- |BRANCH-5 gg)
24
Order
WP (C) - BRAJA MOHAN COURT |Dtd. WRIT (Seat
10 1106244/202527.12.2025 37244/2025 |SARANGI NO. 6 |2025-12- |BRANCH-7 TE;

24




Order

(Seat
WP (C) - BRAJA MOHAN COURT |Dtd.
11 1106245/2025\27.12.2025 37242/2025 |SARANGI NO. 6 |2025-12- Tg)
24
Order
WP (C) - BRAJA MOHAN COURT |Dtd. WRIT (Seat
12 1106246/2025127.12.2025 130009 /5005 |SARANGT NO. 6 |2025-12- |BRANCH-8 Ti;
24
Order
WP (C) - BRAJA MOHAN COURT |Dtd. (Seat
13 1106247/2025\27.12.2025 36794/2025 |SARANGI NO. 6 |2025-12- Ti;
23
Order
WP (C) - BRAJA MOHAN COURT |Dtd. WRIT (Seat
14 1106249/2025127.12.2025 300465005 |SARANGT NO. 6 |2025-12- |BRANCH-2 |No-8)
23
Order
WP (C) - BRAJA MOHAN COURT |Dtd. WRIT (Seat
15 1106250/202527.12.2025 130995 /5005 |SARANGT NO. 6 |2025-12- |BRANCH-2 [No-8)
23
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
16 |106251/2025|27.12.2025 [T oo0” . |SUMAN MITRA No. & |2025-12- |(bTvisTom Tgi)
23 BENCH-3)
Order WRIT (Seat
WP (C) - BRAJA MOHAN COURT |Dtd. BRANCH ©
17 1106252/202527.12.2025 130335 /5005 |SARANGT NO. 6 |2025-12- | (DIVISION ?83)
23 BENCH-1)
WP (C) - COURT giger WRIT (Seat
18 [106254/2025(27.12.2025 |gc )" |BR SENAPATI no. R0 aners [No-
20 21)
24
WP (C) - COURT giier WRTT (Seat
19 1106255/2025(27.12.2025 |5 20" MR ROUTRAY NO.  [orSi i, |amnem.s No-
16 21)
23
WP (C) - COURT giger WRIT (Seat
20 |106257/202527.12.2025 |Z o0’ |SUMAN MITRA NO.  |yoos-1s- |lmmancHz NO-
16 45)
23
Wp (C) - COURT giier (Seat
21 (106258/20251(27.12.2025 35574/2025 SK MOHANTY NO. 202512 No-
16 45)
24
Order
22 [106259/2025[27.12.2025 |72 (S~ PK DAS vo. | ptd. WRIT o
. . 31351/2025 : 2025-12- |BRANCH-6
16 24)
24
COURT (Seat
WP (C) - Order WRIT -~
23 1106260/20251(27.12.2025 36937/2025 SK BEHERA Tg. Dtd. BRANCH-7 Tg)




2025-12-
23

Order

COURT (Seat
BLAPL- Dtd.
24 |106261/202527.12.2025 |4 /05 |5+ PANDA NO. oo ., [BATL-2  INo-
16 10)
22
WE (C) - COURT gijer (Seat
25 |106262/2025(27.12.2025 |1 007, o |s ASUTOSH NO. ool i, No-
12 10)
23
WP (C) - COURT giger (Seat
26 |106263/202527.12.2025 |3 ool" o |S SAMAL NO.  |oo%e 1a- No-
12 10)
23
W (C) - 0k COURT giger (Seat
27 106264/2025(27.12.2025 |Jo,c)7 o e NO. | ooe_1a- No-
12 10)
24
Order
COURT
WP (C) - Dtd. WRIT (Seat
28 [106265/2025(27.12.2025 |3 o0, o [AK BEHERA Tg. 2025-12- |BRANCH-1 |Nowd)
24
Order
COURT
ABLAPL-  |[BIJAY KUMAR Dtd. (Seat
29 106266/2025(27.12.2025 [ o0 n oLt TS. 02510 Noed)
24
Order
ABHAYA COURT
30 |106267/2025[27.12.2025 |WE(C)- KUMAR No. |Ptd- (Seat
35848/2025 Lo = 2025-12- No-4)
24
Order
31 |106268/2025[27.12.2025 "€~ EE;ESEA ESURT Dtd. (Seat
i 37203/2025 © 12025-12- No-4)
MAJHT 17
24
Order
SANTOSH COURT
32 [106269/202527.12.2025 A IKUMAR wo. | eS: . éifj?
MAHANTY 17 ”
Wp (C) - MUKUNDA COURT giier (seat
33 [106270/2025(27.12.2025 CHANDRA NO. .
35128/2025 |0 0 o 2025-12- No-4)
24
Order
COURT
ABLAPL-  |ROHIT KUMAR Dtd. (Seat
34 |106271/202527.12.2025 |1, ¢00 /5005 lsuna TS. 09510 Nocd)
24
Order
COURT
WP (C) - Dtd. (Seat
35 |106272/202527.12.2025 |30 0 o [k NAYAK TS. S02n 1o Noot)

24




Order

COURT
ABLAPL- Dtd. (Seat
36 [106273/202527.12.2025 |]/270 " A, MOHANTY no. [0 o Nood)
17
24
Order
37 |106274/2025 (27.12.2025 |"E(&)- K NAYAK vo. | [Ptd WRIT o
e 37046/2025 " |2025-12- |BRANCH-7
17 15)
24
ABLAPL- COURT giger (Seat
38 [106275/202527.12.2025 |00 0 CIH. K. PATRA no. [oe0 o No-
17 15)
24
Order
39 |106276/2025 (27.12.2025 |E (€)= K NAYAK vo. | [ped WRIT o
e 37047/2025 " |2025-12- |BRANCH-7
17 15)
24
ABLAPL- COURT gijer (Seat
40 [106277/2025(27.12.2025 |7 0000 CIH. K. PATRA No. [oe o No-
17 15)
23
Order
41 [106278/2025(27.12.2025 |"E(E)- K NAYAK vo. | |Dd. WRIT o
e 37050/2025 " |2025-12- |BRANCH-7
17 15)
24
WP (C) - COURT gijer giiECH (Seat
42 1106279/20251|27.12.2025 37052/2025 K NAYAK I]\_]S. 2025-12—- | (DIVISION I]\_](:E;)
24 BENCH-2)
Order
COURT (Seat
ABLAPL- SAROJ KUMAR Dtd.
43 [106280/202527.12.2025 |7 0 PR NO. |o5i i,  [BAIL-2  |No-
17 11)
23
court [0rder (Seat
14 [106281/202527.12.2025 |"E(C)- K NAYAK NO prd. WRIT No-
e 37054/2025 " |2025-12- |BRANCH-7
17 15)
24
ABLAPL- COURT giger (Seat
45 [106282/2025(27.12.2025 |7, 50 CIH. K. PATRA NO. ool No-
17 15)
23
Order
46 [106283/202527.12.2025 |"E(C)- K NAYAK vo. | ped WRIT N
B 37057/2025 ’ 2025-12- |BRANCH-8
17 41)
24
Order
147 1106284/2025(27.12.2025 |E (€)= K NAYAK vo. | ptd. WRIT o
e 37066/2025 " |2025-12- |BRANCH-8
17 41)
24
COURT (Seat
ABLAPL- Order
48 [106285/202527.12.2025 | 00" |P. K. BARIK M. e, BATL-2 TE;




2025-12-
24

Order

COURT (Seat
WP (C) - Dtd. WRIT ©
49 106286/2025(27.12.2025 2o i oK NAYAK NO.  |o%s 1 lmmmncno7 NO
17 15)
24
Order
COURT (Seat
BLAPL- MANOJ KUMAR Dtd.
50 |106287/2025(27.12.2025 || 5,0 /5005 [panT C NO. ool No-
17 15)
24
WP (C) - COURT giger WRIT (Seat
51 |106288/202527.12.2025 |35 0on )0, [K NAYAK NO.  |oo%e 1 lmmancHo7 NO-
17 44)
24
Order
COURT
WP (C) - Dtd. WRIT (Seat
52 106289/2025(27.12.2025 |1 17 |k NAYAK ?S' 2025-12- |BRANCH-2 [Noor)
24
courr 0rder (Seat
53 |106290/2025[27.12.2025 W)~ P MUDULI No. DPtd- WRIT No-
e 30201/2025 * |2025-12- [BRANCH-5
17 23)
23
court |Order (Seat
54 |106291/202527.12.2025 |NE(C)- KC MAJHI No. Ptd: WRIT No-
e 36967/2025 * |2025-12- |BRANCH-8
17 41)
23
Order
55 [106292/2025[27.12.2025 |WELC)~ B DAS ESURT Dtd. WRIT ésfat
e 36788/2025 * |2025-12- [BRANCH-8 |.°
16 41)
23
WP (C) - COURT giger (Seat
56 |106293/202527.12.2025 |35, o0, [KN SAHOO NO. ool i, No-
16 41)
23
WP (C) - COURT giger WRIT (Seat
57 |106295/2025[27.12.2025 |,ooc. )0, |SP SAMANATA NO.  |ooe 10 lmmancHog NO-
16 25)
23
WP (C) - COURT giier WRIT (Seat
58 |106296/2025(27.12.2025  [oc ot o KK NATH NO.  |2o0s 1o- |nmanciog [NO-
16 17)
23
WP (C) - COURT giger (Seat
59 |106297/202527.12.2025  |;0,a)o0 o |8 DWIVEDI NO. | o%e 1o No-
16 17)
23
WE (C) - COURT giier (Seat
60 [106298/202527.12.2025 |1 0 o DP RAY Tg. S02n 1o T?;

23




Order

COURT (Seat
BLAPL- Dtd.
61 [106299/202527.12.2025 | /S 0 - |SARAT DASH C. NO. 2 |, cnl o No-
OLD 17)
24
WP (C) - COURT giger WRIT (Seat
62 |106300/202527.12.2025 [/ 52% o, |BK SINGH c. NO. 2 |0l o lemmncnes NO
OLD 21)
23
ABLAPL. COURT giger (Seat
63 |106301/202527.12.2025 ([, /"7 |SARAT DASH C. R No-
17 21)
24
WP (C) - COURT giier giiECH (Seat
64 |106302/202527.12.2025 |- 00 . [RK BARIK c. TS. 2025-12- |(DIVISION Tia)
23 BENCH-2)
WP (C) - COURT gijer WRIT (Seat
65 |106303/202527.12.2025 |3 o0 |DP SWAIN C. T e
17 23)
23
Order
COURT (Seat
ABLAPL- HIMANSHU Dtd.
66 |106304/202527.12.2025 ([, 0ol pues o C. NO.  |ooni oo No-
17 23)
24
WP (C) - COURT giier WRIT (Seat
67 |106305/202527.12.2025 |3 o=0" . |HK MOHANTA |C. NO. | o5 1o- |mmanchg NO™
16 41)
23
Order
COURT (Seat
WP (C) - MANOJ KUMAR Dtd. WRIT ©
68 |106306/2025(27.12.2025 |3 o0 ool c. NO. ool 1o |mmncres NO
16 23)
23
Order
COURT
BLAPL- S. Dtd. (Seat
69 |106307/2025(27.12.2025 [7500" ) oo |on e [ Tg. S095-1p. [BAIL-1 Nos)
24
Order
70 |106308/202527.12.2025 £ (C)- P PANDA c vo. - [ped. WRIT oo
e 37013/2025 : © |2025-12- |[BRANCH-7 |..
16 18)
23
Order
COURT (Seat
BLAPL- SRINIBASH Dtd.
71 [106309/2025(27.12.2025 |G 00 o ey C. NO. | ohi i, [BAIL-2 No-
16 12)
24
WP (C) - COURT giger WRIT (Seat
72 1106310/20251(27.12.2025 36560/2025 BK PARDHI C. NO. 2025-12- |BRANCH-8 No-
16 40)
23
COURT
BLAPL- SUVENDU Order (Seat
73 [106311/2025|27.12.2025 1S 0, o 0oc lbapre c. no. | BATL-1 Noez)

16




2025-12-
24

Order
COURT
BLAPT,~ Dtd. (Seat
74 |106312/2025|27.12.2025 |[Jo0)" 0 [H. K. PATRA NO. oo 1om No-4)
16
24
WP (C) - COURT giger WRIT (Seat
75 |106313/2025|27.12.2025 31818/2025 DK SETHI NO. | o 12— |pranch-g [NO~
16 42)
23
WP (C) - COURT giger WRIT (Seat
76 |106314/2025(27.12.2025 |2, )° . |SUMAN MITRA NO. oo 1o- |mmanchog NO-
16 16)
24
- COURT giger (Seat
77 |106315/2025(27.12.2025 |1, )" . |SUMAN MITRA NO. oo 1o- No-
16 16)
24
ABTAPL COURT giger (Seat
78 |106316/202527.12.2025 |7, 1'50 50,5 M. R. BARIK NO. |, 00s g, [BAIL-2 No-
16 18)
19
- COURT giger (Seat
79 |106317/2025(27.12.2025 |3,55,7 50, |S K MOHANTY NO. | oni oo No-
16 18)
23
- COURT giger (Seat
80 |106318/202527.12.2025 |3.5c400,c (S K MOHANTY NO. oo 1o- No-
16 18)
23
WP (C) - COURT giger giiECH (Seat
81 |106319/2025|27.12.2025 |3, 0537, |S K MOHANTY $g. 2025-12— | (DTVISTON Ti;)
23 BENCH-3)
B () - COURT giger (Seat
82 |106320/2025|27.12.2025 |1, 05", . |S K MOHANTY NO. oo 1o- No-
16 117)
23
Order
COURT
WP (C) - Dtd. WRIT (Seat
83 |106321/2025|27.12.2025 |y 00", o |S K MOHANTY $g. 2025-12- |BRANCH-2 |No-8)
23
WP (C) - COURT giger WRIT (Seat
84 |106322/2025|27.12.2025 )1 oc" oM NAYAK NO.  |yooe_1o- |mmanchog NO™
16 24)
23
B () - COURT giier (Seat
85 |106323/2025(27.12.2025 |3, "0 o |S K MOHANTY Tg. 09810 gz;

23




Order

COURT (Seat
WP (C) - Dtd. WRIT
86 1106324/202527.12.2025 21807/2020 S K SAHOO NO. 2025-12- |BRANCH-6 No
16 24)
23
Order
COURT (Seat
WP (C) - SARAT KU. Dtd. _
87 1106325/2025(|27.12.2025 29978/2025 |PRADHAN NO. 2025-12— No
16 24)
23
Order
COURT
CRP- Dtd. CIVIL (Seat
88 1106326/2025(27.12.2025 33/2023 S BEHERA Tg. 2025-12- |REVISION |No-5)
23
Order
COURT
WP (C) - Dtd. (Seat
89 1106327/2025|27.12.2025 22016/2024 K S SAHU NO. 2025-12— No-5)
16
23
Order
COURT
WP (C) - Dtd. WRIT (Seat
90 1]106328/2025|27.12.2025 1440/2008 S M DHAL Tg. 2025-12- |BRANCH-2 |No-§6)
23
CRP- COURT giger (Seat
91 1]106329/2025|27.12.2025 39/2025 M NAYAK NO. 2025-12— No-6)
16
23
Order
COURT
SA- Dtd. SECOND (Seat
92 1106330/2025|27.12.2025 377/1997 L D SAHU Tg. 5025-12- |APPEAL No-7)
23
Order
COURT
SA- JYOTIRANJAN Dtd. SECOND (Seat
93 |106331/2025|27.12.2025 134/1992 SAHOO ?2' 2025-12- |APPEAL No-3)
23
Order
COURT
SA- Dtd. SECOND (Seat
94 [106332/2025|27.12.2025 7. oo [P K MISHRA If(g. 2025-12— ||APPEAL No-3)
23
Order
COURT
SA- Dtd. SECOND (Seat
95 ]106333/2025(27.12.2025 115/1988 H K BHOI ?2. 2025-12- |APPEAL No-3)
23
Order
COURT
SA- Dtd. SECOND (Seat
96 |106334/2025|27.12.2025 377/1997 P C MOHANTY Tg. 2025-12- |APPEAL No-7)
23
Order
COURT
WP (C) - Dtd. (Seat
97 1106335/2025|27.12.2025 37016/2025 BK DAS NO. 2025-12— No-7)
21
24
COURT
RSA- Order SECOND (Seat
98 1106336/2025(27.12.2025 431/2003 T K MOHANTY NO. Dtd. APPEAL No-3)

21




2025-12-
23

Order
COURT
WP (C) - Dtd. (Seat
99 |106337/2025(27.12.2025 [5o 07 |k C PANDA no.  [oe o Nooa)
21
24
Order
100 1106338/2025 [27.12.2025 "B {C)~ C PANDA ESURT ptd. WRIT éifat
. . 36297/2025 . 2025-12- |BRANCH-4
21 37)
24
Order
COURT
WP (C) - Dtd. WRIT (Seat
101 [106339/202527.12.2025 |32/ " K C PANDA N0 025-10- [BRANCH-L Nood)
24
Order
COURT
WP (C) - Dtd. (Seat
102 [106340/202527.12.2025 |3 21" K C PANDA no. e Lo Nood)
21
24
WP (C) - COURT gijer giiECH (Seat
103 [106341/2025 |27.12.2025 |3 o007, 0 [K C PANDA gg. 2025-12- |(pIViSTON TS;)
24 BENCH-1)
WP (C) - COURT giger WRIT (Seat
104 |106343/2025|27.12.2025 |3 ,-" . |S K PRADHAN NO. | ooe-1o- |lmmancha MO
21 17)
23
cRp- COURT giger (Seat
105 |106345/2025(27.12.2025 o200 PANDA NO. o o- No-
21 17)
24
Order
COURT
SA- Dtd. SECOND (Seat
106 [106346/2025(27.12.2025 |00 oo BEHERA N0, 025-12- APPEAL  No-2)
23
WP (C) - COURT giger WRIT (Seat
107 [106348/202527.12.2025 |- /)00 o [P N NAYAK NO. e o |emamcog [NO-
21 17)
23
CMP- COURT giier WRIT (Seat
108 [106351/202527.12.2025 | oo o0 o [L D SAHOO A NO.  orSi 1o |nmemcnos NO-
21 33)
23
Order
COURT
RSA- Dtd. SECOND (Seat
109 [106352/2025|27.12.2025 |30 C MOAHNTY NO. 02512~ APPEAL  No-d)
23
Order
COURT
RSA- Dtd. SECOND (Seat
110 |106353/2025(27.12.2025 29/2002 C MOHANTY gg. 5025-12— | APPEAL No-4)

23




Order

COURT
WP (C) - SK. Dtd. WRIT (Seat
111 1106354/2025127.12.2025 50956 /5025 |[KALTMUDDIN g?' 2025-12- |BRANCH-1 |No-3)
24
Order
COURT
TRP (C) - Dtd. (Seat
112 |106358/2025|27.12.2025 445/2025 |R-K.DAS NO. | o5 _1o- No-3)
16
23
Order
COURT
TRP (C) - Dtd. (Seat
113 [106363/2025(27.12.2025 |50/ -0 |ULLASH DAS no. [oe0 o Nooa)
16
22
Order
WP (C) - PRADEEP COURT |Dtd. WRIT (Seat
114 1106374/2025127.12.2025 35033 /5055 |BERERA NO. 6 |2025-12- |BRANCH-1 [No-3)
24
Order
WP (C) - PRADEEP COURT |Dtd. WRIT (Seat
1151106375/2025/27.12.2025 135437 /5025 |RERERA NO. 6 |2025-12- |BRANCH-1 28;
24
Order
WP (C) - PRADEEP COURT |Dtd WRIT (Seat
116 |106376/2025127.12.2025 13034 /5025 |BEHERA NO. 6 |2025-12- |BRANCH-7 Tg;
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
117 |106377/2025(27.12.2025 |2 o0" . [B. P. TANGA o ¢ l2095-12- |mRancH-8 ig)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
118 |106378/2025(27.12.2025 |2 =" [B. P. TANGA o ¢ l2025-12- |bRANCH-6 TZ)
24
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
119 |106379/2025 (27.12.2025 2 20" _|M. BEHERA Mo ¢ lo2s-12- | (DrvsTON TS;)
24 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. ©
120 [106380/202527.12.2025 3o 1" o M. BEHERA co e oo 1an No
103)
24
Order (Seat
WP (C) - ASHUTOSH COURT |Dtd. ©
121 1106381/2025127.12.2025 137511 /2025 |MoHANTY NO. 6 |2025-12- o
103)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
122 |106382/2025(27.12.2025 |57 |p BARIK o e Dos 1o |nmancH-g Si)
24
JYOTI (Seat
WP (C) - COURT |Order WRIT ©
123 |106383/2025127.12.2025  136649/2025 [~an oo NO. 6 |Dtd. BRANCH-4 |32




2025-12-
24

Order

WRIT

JYOTI (Seat
WP (C) - COURT |Dtd. BRANCH ©
124 1106384/202527.12.2025 50046 /5025 ziggéN NO. 6 |2025-12- |(DIVISION %’3)
24 BENCH-1)
Order
WP (C) - S. COURT |Dtd. WRIT (Seat
125 1106385/2025127.12.2025 130545 /5025 |CHOUDHURY NO. 6 |2025-12- |BRANCH-2 [No-8)
24
Order
WP (C) - PRASANTA COURT |Dtd. WRIT (Seat
126 1106386/2025|27.12.2025 37261/2025 |[KUMAR DAS NO. 6 |2025-12- |BRANCH-3 Tg;
24
Order
WP (C) - PRASANTA COURT |Dtd. (Seat
127 1106387/2025/27.12.2025 139516 /5025 |[KUMAR DAS NO. 6 [2025-12- Tg;
24
Order
WP (C) - PRASANTA COURT |Dtd. WRIT (Seat
128 |106388/202527.12.2025 13590 /5025 |[KUMAR DAS NO. 6 |2025-12- |BRANCH-8 T;;
24
Order
RAMESH (Seat
WP (C) - COURT |Dtd. WRIT ©
129 |106389/2025(27.12.2025 2o =" |CHANDRA vo. e l2095-12- |lmmamcn-7 [N
ROUT 15)
24
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
130 |106390/2025|27.12.2025 |J) 00" [P. N. NAYAK vo. & |2025-19- |BRANCH-T Tg)
24
Order
WP (C) - DIBAKAR COURT |Dtd. WRIT (Seat
131 1106391/2025127.12.2025 135135 /5055 [samaL NO. 6 |2025-12- |BRANCH-5 i?;
24
Order
(Seat
WP (C) - A. K. COURT |Dtd. ©
132 1106392/2025127.12.2025 139946 /5025 |SRICHANDAN NO. 6 (2025-12- i?)
24
Order
WP (C) - BIJAY KUMAR COURT |Dtd WRIT (Seat
1331106393/202527.12.2025 37307/2025 |SETHI NO. 6 12025-12- |BRANCH-2 gg;
24
Order
WP (C) - BIJAY KUMAR COURT |Dtd (Seat
134 1106394/2025|127.12.2025 37304/2025 SETHT NO. 6 12025-12- No-
45)
24
Order
WP (C) - BIJAY KUMAR COURT |Dtd. WRIT (Seat
1351106395/2025/27.12.2025 35993 /5005 |sETHT ¢ NO. 6 |2025-12- |BRANCH-2 gz;

24




Order

(Seat
WP (C) - BIJAY KUMAR COURT |Dtd.
136 |106396/2025(27.12.2025 [Joo00" oo o, 6 |2025-10- No
34)
24
Order WRIT (Seat
WP (C) - BIJAY KUMAR COURT |Dtd. BRANCH ©
137 1106397/2025127.12.2025  |35145 5055 |sgTaT NO. 6 (2025-12- | (DIVISION ?i7)
24 BENCH-3)
Order
WP (C) - BIJAY KUMAR COURT |Dtd. WRIT (Seat
138 1106398/2025/27.12.2025  |3505¢ /5005 |spTAT NO. 6 |2025-12- |BRANCH-7 Tg;
24
Order
WP (C) - BIJAY KUMAR COURT |Dtd. WRIT (Seat
139 1106399/2025127.12.2025 30016 /5005 |SETHT NO. 6 2025-12- |BRANCH-5 22;
24
Order
WP (C) - BIJAY KUMAR COURT |Dtd. WRIT (Seat
140 1106400/2025127.12.2025 |30, 05 5055 |spTAT NO. 6 |2025-12- |BRANCH-8 Si;
24
Order
WP (C) - ARUN KUMAR COURT |Dtd. WRIT (Seat
141 1106401/2025127.12.2025 39141 /5095 |gaTT NO. 6 2025-12- |BRANCH-1 |No-3)
24
Order
WP (C) - ARUN KUMAR COURT |Dtd. (Seat
142 1106402/202527.12.2025 39190 /5025 |JaTT NO. 6 |2025-12- No-3)
24
Order
WP (C) - ARUN KUMAR COURT |Dtd WRIT (Seat
143 |106403/2025127.12.2025 139149 /5005 |gaTT NO. 6 |2025-12- |BRANCH-4 ZZ;
24
. COURT giier (Seat
144 [106404/2025 |27.12.2025 |, [P. R. SWAIN NO. oSe 1on No-
12 46)
24
Order
145 |106405/2025 27.12.2025 |"E (€)= R. K. SAHU EgURT ped. WRIT ésfat
e 16010/2025 " ° * |2025-12- [BRANCH-4 |.°
12 46)
24
Order
COURT (Seat
WP (C) - STBA SANKAR Dtd. WRIT ©
146 1106406/2025127.12.2025 13915 /5025 |SAMANTARAY NO- 1h025-12- |prRancH-8 [N©
12 41)
24
TRpCRI.  |PABITRA COURT gijer (Seat
147 1106407/2025|27.12.2025 |, 0 05 KUMAR NO. o oe 1o No-
MOHANTY 12 o 41)
JYOTI COURT (Seat
148 [106408/2025(27.12.2025 222%32025 RANJAN NO. 2 giier No-
SAHOO OLD : 41)




2025-12-
22

Order

- COURT | "*° (Seat
149 |106413/20251|127.12.2025 2056/2025 P. K. BARIK|C.O. NO. 2 202512 No-
OLD 41)
22
WP (C) - COURT giger WRIT (Seat
150 106414/2025(27.12.2025 |32.00° |k N SAHOO C.0.  NO. 2 [joSs o [Tl No-
OLD 28)
23
WP (C) - COURT giger (Seat
151 |106415/20251|127.12.2025 37060/2025 M R ROUTRAY |C.O. NO. 2 202512 No-
OLD 28)
24
Order
COURT (Seat
WP (C) - BRAJA MOHAN Dtd. WRIT ©
152 [106416/2025|27.12.2025 |10 00" oo foanh e c.o. NO. 2 |0l o lammnches NO
OLD 34)
24
Order
COURT (Seat
WP (C) - BRAJA MOHAN Dtd. WRIT ©
153 1106417/2025 27.12.2025 2o 20" o (2Rt T c.o. o. 2| >nfs R No
OLD 16)
24
Order
COURT (Seat
WP (C) - BRAJA MOHAN Dtd. WRIT ©
154 |106418/2025|27.12.2025 [T oi0" ol it c.o. NO. 2 |05l o |emwenes [NO
OLD 23)
24
. COURT giger MISC. (seat
155 |106419/2025(27.12.2025 A K MOHANTY C.O. NO. 2 . APPEAL
440/2020 2025-12- No-5)
OLD SEC.
22
W (C) - SANJAY COURT giger WRIT (Seat
156 |106422/20251(27.12.2025 KUMAR C.O. NO. 2 : No-
35754/2025 MOHANTY OLD 2225 12 BRANCH-5 23)
WP (C) - BIKAS Petition (Seat
157 |106237/2025|27.12.2025 |Jooel” . |CHANDRA GENERAL With No-
MOHANTY Annexures 23)
(Seat
WP (C) - JAYADEV WRIT ©
158 |106240/20251(27.12.2025 37176/2025 BHOT GENERAL BRANCH-3 TZ)
Order
(Seat
WP (C) - JAYADEV Dtd. ©
159 (106243/20251(27.12.2025 36835/2025 BHOT GENERAL 2025-12- No
14)
23
Order
CRLMC- KALU CHARAN Dtd (Seat
160 /106248/2025|127.12.2025 5346/2025 |SWAIN GENERAL 2025-12— No-
14)
24
MANAS (Seat
161 |106253/2025(27.12.2025 25}2525 RANJAN GENERAL giger No-
SAHOO : 14)




2025-12-
27

Order

(Seat
WP (C) - PRAHALLAD Dtd. WRIT ©
162 1106411/2025127.12.2025 13395 /2023 |cHaNDRA DAs |CTNERAL 2023-05- [BRANCH-4 |30
05
PADMINT . (Seat
163 |106412/2025(27.12.2025 Tﬁgé2025 KUMART GENERAL Egzl;Znt No-
PANTGRAHT v 38)
AT A PADMINT (Seat
164 [106420/2025 (27.12.2025 |, .. |KUMARI GENERAL Counter No-
PANTGRAHY 38)
MATA PADMINT (Seat
165 |106421/2025 (27.12.2025 |, .. |KUMARI GENERAL Petition No-
PANIGRAHT 38)
Order
(Seat
WP (C) - Dtd. WRIT ©
166 |106256/2025 |27.12.2025 |3, o070, [RC MALLICK |GENERAL 909519 |BRANCH-2 Tg)
03
ABLAPL. JYOTT gijer (Seat
167 [106294/2025/27.12.2025 RANJAN GENERAL g No-
14695/2025 2025-12-
NAYAK 45)
24
Order
WP (C) - PRASANTA Dtd WRIT (Seat
168 1106342/2025127.12.2025  135955/2025 |KUMAR PATRI |Co CRAD 2025-12- |BRANCH-8 Si;
23
Order
(Seat
ARBP- PRASANTA Dtd.
169 [106344/2025 (27.12.2025 o =00 KUMAR pATR |CENERAL 02519 No-
41)
12
Order
(Seat
BLAPL- PARTHA Dtd.
170 |106347/2025(27.12.2025  |1)'yo7 0o c|camamis o o |GENERAL 09519 Ti;
24
Order
(Seat
ABLAPL- PARTHA Dtd.
171 [106349/2025|27.12.2025  [[,0ce™n | r pag |CENERAL 09810 Ei;
24
WP (C) - giier (Seat
172 [106350/2025|27.12.2025 |3 g=2", . |S N GAYA  |GENERAL 209519 No-
41)
23
Order
(Seat
ABLAPL- PRADEEP Dtd.
173 [106355/2025|27.12.2025 [, /500 ool il o |GENERAL 09810 Ti;
23
Order
174 1106356/2025 [27.12.2025  |CRLME~ MITHUN DAS |GENERAL ptd. éi?at
T 1567/2025 2025-12- 41

23




Order

BLAPL- Dtd. (Seat
175 |106357/202527.12.2025 [, o0 50,5 [NK ROUT GENERAL 2025-1p— [BAIL-1 No-5)
17
Order
(Seat
WP (C) - BABULU Dtd. WRIT B
176 |106359/2025|27.12.2025 37083/2025 [BARIK GENERAL 2025-12- |BRANCH-8 Il\l]i)
24
Order
(Seat
BLAPL- Dtd.
177 |106360/20251(27.12.2025 12564/2025 NK ROUT GENERAL 2025-12- No-
41)
18
Order
(Seat
BLAPL- Dtd.
178 1106361/2025(|27.12.2025 12647/2025 NK ROUT GENERAL 2025-12— No-
41)
18
Order
(Seat
BLAPL- SHUDAMANT Dtd.
179 1106362/202527.12.2025 13129/2025 |SETHT GENERAL 5025-12— No-
41)
22
WP (C) - giger (Seat
180 |106364/2025(27.12.2025 24819/2025 AK JATI GENERAL 2025-12- No-
41)
12
Order
(Seat
ABLAPL- Dtd.
181 |106365/20251(27.12.2025 14662/2025 PR SWAIN GENERAL 2025-12— No-
41)
24
Order
WP (C) - Dtd. WRIT (Seat
182 |106366/202527.12.2025 16124/2024 PK DASH GENERAL 2025-12- |BRANCH-2 |No-8)
19
Order
WP (C) — Dtd. WRIT (Seat
183 /106367/2025|27.12.2025 16124/2024 PK DASH GENERAL 2025-12- |BRANCH-2 No-8)
19
Order
WP (C) - Dtd. (Seat
184 |106368/202527.12.2025 ;o000 /50,5|B K PATI GENERAL 2025-12— No-8)
15
Order
WP (C) — Dtd. WRIT (Seat
185 |106369/202527.12.2025 16124/2024 PK DASH GENERAL 5000-01- |[BRANCH-2 |No-8)
01
Order
WP (C) - Dtd. (Seat
186 1106370/202527.12.2025 36485/2025 R K SARANGI |GENERAL 2025-12— No-8)
24
WP (C) - Order WRIT (Seat
187 |106371/2025/27.12.2025 |5 o204, P K MALLICK GENERAL Dg. BRANCH-1 |[No-2)




2025-12-
10

Order
RVWPET- Dtd. CIVIL (Seat
188 |106372/20251(27.12.2025 144/2024 B K PATI GENERAL 2025-12- |REVISION |No-1)
05
Order
RSA- Dtd. SECOND (Seat
189 |/106373/2025(|27.12.2025 209/2002 P K MISHRA |GENERAL 2023-04~ |APPEAL No-3)
25
Order
ABLAPL- Dtd. (Seat
190 |106409/2025(27.12.2025 5273/2025 B C PANDA GENERAL 202512 No-3)
24
Order
ABLAPL- Dtd. (Seat
191 |106410/2025(27.12.2025 14682/2025 B C PANDA GENERAL 2025-12— No-3)
24

NIC




